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CENTRAL  ADMINISTRATIVE TRIBUNAL
BANGALORE BENCH

 OA.NO.170/00539/2018 

DATED THIS THE 13TH DAY OF JUNE, 2018

HON'BLE SHRI DR. K.B. SURESH, MEMBER (J)

  HON'BLE SHRI  PK.PRADHAN      MEMBER(A)  

Gurudas S.Fayde,
S/o Subraya  Fayde,
Aged  about 40 years
Occu: Ex-Fireman, 
Naval  base, 
R/o Devalamakki Village,
Karwar Taluk,
Uttara Kannada District 581 308.      ...Applicant

     (By  Shri VP.Kulkarni.. Advocate)
V/s.

1.Union of India 
Represented by its
Secretary ,
Department of Defence, 
Raksha Bhavan ,
New Delhi.

2. Flag Officer,
Commander-in- Chief,
Head Quarters (CCPO),
Western   Naval  Command,
Mumbai 400023.

3. Commander Sr. Staff Officer (Civil)
Head Quarters,
Karnataka Naval Area,
Naval  base, Karwar 
Uttara Kannada District 581 308.
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4. Chief  Administrative Officer ,
Common Civilian Labour Officer,
For Chief Staff Officer 
( Labour & Administration)   ...Respondents

 
                      

ORDER (ORAL)

HON’BLE DR K.B.SURESH, MEMBER (J)

1. Since  we  found that  pleadings  were  not  adequate,  as  the

necessary documents  have not been produced, we discussed the matter

with the learned counsel for the applicant who sought to withdraw this OA,

with liberty to be granted to him to file a better OA.  Allowed.  

2. OA is dismissed as withdrawn.  No order as to costs.

      ( PK.PRADHAN) (DR. K.B. SURESH)
           MEMBER (A)                          MEMBER (J)
bk
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Annexures referred to by the applicant in OA No.511/2017

Annexure  A1: Copy  of  memorandum  No.F.13062/06/2014-
15/RO/BGR/6790  dated 12.9.2014

Annexure  A2: Copy  of  order  of  this  Hon'ble  Tribunal  passed  in
OA.No.363/2015 dated 14.10.2015 

Annexure  A3:  Copy  of  modified  penalty  order  No.F.13062/06/2014-
15/RO/BGR dated 23.6.2016 

Annexure A4: Copy of  appeal dated 15.11.2016 

Annexure A5:  Copy of  appeal dated 10.4.2017

Annexure  A6:  Copy of   information   letter   No.11011/3/2008/KVS/HQ/
RPS/970 dated 2.11.2015.

Annexures referred in the rejoinder by the applicant 

Annexure A1: Copy of relieving order    dated  16.9.2014

Annexure A2: Copy of Provisional Pension Order dated  19.1.2015 

Annexure  A3:  Copy  of  Convocation  Certificate  from  IGNOU  dated
25.2.2014 

Annexure A4: Copy of BA English Marks card 

bk.
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